
BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH AT NEW DELHI 

ORIGINAL APPLICATION(O.A.) NO.237 OF 2025 

IN THE MATTER OF: 

Narender Kumar 

State of Haryana & Ors 

INDEX 

SR.NO. CONTENTS 

V/S 

1 Reply by way of affidavit by the 
respondent no.-11 

APPLICANT 

RESPONDENTS 

Pages i i 
t - ti- I 

I 
i 

2. Application for condonation of delay l '.3- l{, 
! 
I 

with affidavit 

5. Vakalatnamah 

&· · VY1lDf of ,g.e yv 1 c e.. 

Through Counsel 

I 
I 11 ..- ,, ! 

' 
I 

~'~MJ_/M, 
- -~,7~·-. ~-~ ~-:/ J(i.,;, . ; ..... . 

Advocate , -

Hon'ble Supreme Court of India 

CH. No.-17, M.C.Setalvad Block 
Supreme Court Of India, 

Coppernicus Marg, 
New Delhi,110001 

204



205



206



207



208



209



210



211



212



213



214



215



216



217



218



219



220



221



222



223


	Index
	Reply by way of affidavit by respondent no.11 (1-12)
	Application for condonation of delay with affidavit (13-16)
	Vakalatnama (17-18)
	Proof of service (19)

